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THE MINISTER OF HE.ALTH AND 
FAMILY WELFARE (SHR[ B. SHAN .. 
KARANAND) : (a) to (c) An International 
Conference on Population is scheduled to be 
held in August, 1984 in Mexico. The 
previous Conference was held in 1974 in 
Bucharest. A broad ba ed Indian delegation 
led by the then Union Health Minister parti-
cipated in that Confere.lce. The composition 
of the Indian delegation is determined taking 
into account the issues to be addressed in the 
Conference and other relevant factors. 

Projection Vis-a-Vis Actuill Palisenger 
Traffic of O . .Jhi Ring RaHwdY 

.481. SHRI SUNIL MAITRA : 
SHRI MOOL CHAND DAGA : 

Will the Minister of RAILWAYS be pleased 
to state: 

(a) what was the projection of volume of 
passenger traffic of the Delhi Ring Railway 
when the idea of its construction was 
mooted; 

(b) how many passeng .!rs actually availed 
of the facility of the Dt:lhi Ring Railway; 

(c) whether the original proje~tion has 
come true ; and 

(d) if not, what was wrong with the 
projection ? 

THE MINISTER OF RAIL WA YS 
(SHRI A. B. A. GHANI KHAN CHOU-
DHURY) : (a) The prujections envisaged that 
2.861akh passenser per day would travel by 
EMU. 

(b) 5,50,409 tickets and 7728 monthly 
season ticktes were is ued at the stations of 
Ring Railway during the period January to 
December, 1983. 

(c) No, Sir. 

(d) The projections were based on the 
basis of field data and studies. These expecta-
tions have not materialised. 

Registration for Salt Movement 

*482 DR. VASANT KUMAR PANDIT : 
SHRI AJIT SlNGH DABHI : 

Will the Mhli~JeJ.' r ,RAILW ~ t; pleased 
J 

tp a~J~ ; 

(a) whether the olde t date of reAlistra-
tion of salt movement under ca.tegory 'C' 
for Assam has been overtaken at Ghandhi-
dham, La.vanpur and Sbantalpur on Western 
Railway; 

(b) whether restriction 00 movement 
of salt "until further orders" was enforced 
between 25 October, and 5 November, 1983 
on Western Railway for booking and move .. 
ment of salt to Assam; 

(c) whether any instructions were issued 
to concerned railway stations by the Western 
Railway Headquarters intimating the accep-
tance of indents; 

(d) whether the Chief Oporatini Super-
intendent has received prior in timation of 
the violati ons ; and 

(e) if so, the details thereof and th: 
action taken thereon? 

THE MINISTER OF RAILWAYS 
(SHRI A.B.A. GHANT KHAN CHOUDH-
UR Y) : (a) No, Sir. The oldest date of r, iis-
trat ion (ODR) was not overlooked at anY' of 
these stations for movement of salt under 
priority 'C' for Assam. 

(b) No, Sir. Howe\,er restructiuon 'until 
further advice' on booking and moevment 
of salt on Western Rail~ay to Assam was 
enforced w.e.f. 3.11.83 which remained in 
force till 6.12.83. 

(c) Due to restriction 'until further 
advice' imposed on 3.11.83 no indents were 
to be accepted for N.F. Railway as per ex-
tant rutes. General instructions wer issued 
by the Mini try of Railways (~ai1way Board) 
on 13.12.83 that indents for movement of 
sponsored salt should invariably be accepted 
even if restriction 'until further advice' is 
in force. 

(d) One letter dt. 25.1.84 from Mis. 
Shyam Sunder Rajendar Kumar of Tinsukia 
was received by Western Railway alleainl 
violation of ODR at Wavaniya Station. 

(e) It was found that there was no viola .. 
tion of ODR and the loadina was i.n 
order. 

Fre b Survey 0 n Ambaguda-Laojl-
garb Road Railway Station 

*483 SHRI RASA BEHARI BEHBR.~ : 
Will the Minister of :RAl':--W ~ y~ Q~ ft~\' 
~o sta\e ; 

I 
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. (a) whether the survey work of Amba-
&uda-Lanjiaarlt Road Railway bas been 
compIet d ; 

(b) if not, wheJl it is likely to be com-
pleted ; 

(c) wbether in view of mUlti-purpose 
Indravati Project , and Alumina comphx 
at Damanjodi Koraput , a fre h survey is 
necessary; and 

(d) if so, the steps take. by Government 
in this regard so far ? 

THE MINISTER OP RAILWAYS 
(SHRI A.B.A. GHANI KHAN CHOUDH-
URY) : (a) and (b) A cost-cum-feasibility 
survey for construction of Ambaguda-Lanji-
garh Road Rail Link was complet~d during 
the year 1965-6e. 

(c) and (d) No further survey is conc:;ide-
red necessary, as another Bro:ld Gauge 
link in the same area viz., from Koraput to 
Rayagada is already under construction, to 
deat with the traffic of the proposed Alum-
ina Plant under construction at Darnanj cli. 

Reduction in Customs Duties on VClisels 
Meant for Scrapping 

*484 SHRI R.P. GAEKWAD : Will the 
Minister of SHIPPING AND TRANSPORT 
be pleased to state : 

(a) whether it is a fact that the hipping 
industry had demanded reduction in custom 
duties on vessels meant for scrapping; 

(b) whether several ves~els had been held 
up for sate due to non-reduction in custom 
duties; 

(c) whother it is proposed to undertake 
the assessment of the viability of different 
shipping companies and age of vessles of 
shipping companies in the private and the 
public soctors ; and 

(d) the steps proposed for development 
of the shipping industry ? 

THE MINISTER OF SHIPPING AND 
TRANSPORT (SHRI K. VIJAY BHASK-
ARA REDDY): (a) 9l1.d (b, The Indian 
National Shipowners Association had oppo-
sed the practice of levying customs duty on 
Indian vessels permitted for scrapping on a 
basis different from that adopted for foreign 
vessels imported for scrapping. As the 

Indian flag vessels are auctioned at higber 
prices than the C.l.F. price of simi lar foriegn 
flag \essles imported for scrapping and 
customs duty on these vessels used to be 
paid by scrap buyers on basis of highest 
tender value at which the vessels were auc· 
tioned, it was repre cntcd that a uniform 
basis shOUld be adopted for Ie\- ing customs 
duty, 

After considering the representation, it 
has beeD decided that the value of the Indian 
flag 'es cl. would be det rmined on basis 
of current import value of similar "ell els 
imported for scrapping, for the purpo es 
of payment of custom') duty. The bipown-
ers would be deemed to be the importers of 
the Indian vcs"cls which were to be scrapped 
and would be lia bl to pay cmtoms duty. 
Some vessels had been held u!"> for ~crapping 
due to the change in the procedure for 
determining the custom duties and the 
method of its payment. 

(c) A prf'posal to assess the vi 'lbility of 
diffaent spipping comranics keeping in view 
the :lge of their ves<;el'5, their operations and 
fleet structure is l1!1der the considcrati n of 
the Government for grant of special financial 
assistance to the shipping industries in the 
context of the current recl.!ssion. 

(d) At present the Government gives 
loans at eoncessional rates of interest thro-
ugh the SDFC for the development of the 
shipping industry. The targets for acquisi-
tion of tonn age are laid down in the five 
year plans and the annual plan. The target 
for the 6th FIve Year Plan is for the 
acquisition or placing of orders for 
tbe acquisition of 3.4 m. GRT. Of thi~ 
1.87 m . GRT is the target for the public 
sector and 1.53 m. GRT for acqui ition by 
private sector. 

Reorganisation of Railways 

*485. SHRIMATJ JAY'ANTI PAT-
NAIK : Will the Mini ster of RAILWAYS 
be pleased to slate: 

(a) wbether Government of Orissa has 
sUbm.tted proposals before Ministry to 
undertake the programme for the structural 
re-organisaion of R ailways in that State; 

(b) if so, what are the structural 
re-organisation programmes included in the 
Slate Government's proposal; and 




